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ciation of India Fishery Industry in February
1990 stating that deep-seas fishing opera-
tions have been stopped due to economic
non- viability.

(b) to (d). Government has taken vari-
ous steps to solve the problems being faced
by the deep-sea fishing industry. Various
plan scheme have been formulated for pro-
vided assistance to deep-sea fishing com-
panies by way of interest subsidy on loans,
enquiry participating, assistance for conver-
sion of vessels of diversified fishing etc.
Proposals as and when received for rehabili-
tation are also considered on merits.

Purchase of Moong Dal

10112. SHRI MANJAY LAL: Will the
Minister of FOOD AND CIVIL SUPPLIES be
pleased to state:

(a) whether Akola Deport of the Na-
tional Cooperative Consumers Federation
of India had made purchase of Moong whole
worth Rs. 5 crores from July to December,
1988;

(b) whetherthese purchases were with-
out specific indents and without calling for
tenders,

(c) whether any enquiry was conducted
in this regard; and ‘

(d) it so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL SUPPLIES
(SHRI RAM PUJAN PATEL): (a) NCCF
have reported that moong whole worth about
Rs. 4.20 crores was PURCHASED BY ITS
AKOLA DEPORT DURING THE PERIOD
FORM JULY, 1988 TO FEBRUARY, 1989.

(b) The purchase were made through
auction from the regulated market, and
through negotiations from the Cooperative
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Societies and from others in anticipation of
indents from Civil Supplies Corporations and
other Organisation.

{c) and (d). The investigations into the
matter are in progress. Final action would be
taken after findings are availabie. Mean-
while, the then Deport Incharge, Akola has
peen placed under suspension.

Enquiry into Washing Away of Rice

10113. SHR! DEVENDRA PRASAD
YADAV: Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state:

(a) whether rice worth about Rs. 1.65
crores meant for export through Kandla Port
during 1980-81 was reported to have been
washed away by cyclone;

(b) if so, the details thereof;

(c) whether any enquiry was conducted
in the matter; and

(d) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINIBTRY OF FOOD AND CIVIL SUPPLIES
(SHRI RAM PUJAN PATEL): (a) and (b).
No, Sir. No quantity of rice stores in Kandla
Pont was washed away due to rain and
cyclone atthe Portin 1980-81. However, the
rice suffered damage because of rain and
cyclone.

(C) AND (d). No enquiry was done, as
the NCCF claim against insurance company
is sub-judice in Hon'ble High Court of Detlhi.

Supplies of HMT Watches

10114. SHRI DEVENDRA PRASAD
YADAV: Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state:

(a) whether during 1979-80 the Na-
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tional Cooperative Consumers Federation
of India had made large scale supplies of the
HMT Watches worth over Rs. 80.00 lakhs to
M/s Pahari Dhiraj Store of Delhi in prefer-
ence to Super Bazar and Delhi Wholesale
Coop. Store; and

(b) # so, reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL SUPPLIES
(SHRI RAM PUJAN PATEL): (a) and (b).
NCCF have reported that its Delhi Branch
had supplies HMT watches to the Pahari
Dhiraj Consumer Cooperative Store, Delhi
Worth Rs. 35.38 lakhs only doing 1979-80.
The supplies were made in the normal
course of business.

Unauthorised Credit to Non-Members in
NCCF

10115. SHRI DEVENDRA PRASAD
YADAV: Wil the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state:

(a) whether cloth worth Rs. 173,37
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lakhs (upto 30.6.86) have been supplied to
non— members by National Cooperative
Consumers Federation of India in breach of

credit policy;

(b) if so, the details of such non-mem-
bers indicated against each the amount of
credit extended; and

{c) the action taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL SUPPLIES
{(SHRI RAM PUJAN PATEL): (a) and (b).
The National Cooperative Consumers Fed-
eraticn has reported that an amount of Rs.
173.37 lakhs was the outstanding due re-
coverable from the non-members as on 30th
June, 1236 which pertained to various
commodities including cloth. This amount
had been brought down to Rs. 6.69 is given
in the statement below.

(c) The NCCF have reported that sup-
ply to non-members was made in the normal
course of business.



